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+ Non-receipt of 'in-principle’ approval by competent authority for the

implementation of 4 proposed new schemes.

{d) The Ministry has taken steps to give wide publicity of the welfare
schemes for the minority communities to generate awareness for these schemes
through the print and electronic media. Uploading of the data on minority welfare
schemes implemented by various Ministries and State Governments/UT
Administrations has been made mandatory. Activity-wise time-lines have been laid
down and communicated to the States/UTs under the Scholarship Schemes. Online
Scholarship Management System (OSMS) has been developed and launched for
the on-line application for the Merit-cum-Means Scholarship scheme which is being
extended this year to the Post-matric Scholarship scheme also. Regular review
meetings with the officials of the State Government are held to expedite the
implementation of programmes. In addition, the officials of the Ministry visit States/
UTs to review and inspect the implementation of projects under various schemes/

programimes.

Declining population of Parsi community

4126. SHRI PARSHOTTAM KHODABHAI RUPALA:
SHRI BHARATSINH PRABHATSINH PARMAR:
Will the Minister of MINORITY AFFAIRS be pleased to state:

(a) whether Government is concerned about declining population of Parsi
community as population of this community 1s declining very sharply and this

community has contributed significantly to the nation; and

{b) whether Government is having any scheme or in the process of

formulating any welfare scheme especially for Parsi community?

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI VINCENT PALA): (a) Yes, Sir

by Ministry of Minority Affairs has submitted to the Planning Commission
a scheme namely 'Scheme for containing population decline of small minority

community’ to address the concern of declining population of Parsis in the country.
Strengthening of Central Wakf Council and Wakl Boards

4127 SHRI MOHD. ALI KHAN: Will the Minister of MINORITY AFFAIRS be

pleased to state:



